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CENTRAL ADPUNISTRATI^/E TRIBUNAL, PRINCIPAL BENCH
NEW DELHI

0«A. No, 1533/92 New Delhi, dated the 18th 3ui'

HON'BLE WR, S,R. ADIGE, MEI*BER (a)

HON'BLE OR, A, VEOAUALLI, MEPtJER (O)

Or. R.C, Gupta,
S/o late Shri Danardhan Prasad,
R/o 117, Kapil Uihar, Pitampura,
New Oelhi-110034,

(By Advocate I Shri D.fi, Gupta)

WERSUS

1, Lt, Governor, Delhi Admn.
Rsj Niwas Marg,
Delhi-110054,

2, The Chief Secretary,
Delhi Admn,, Delhi,
5, Alipur Road,
Oelhi-1100 54,

2» The Commissionerucun^-SocrBtary (Edu)
Delhi Administration, Delhi,
Old Secretariat, Dolhi-110054,

4* Director of Education,
Delhi Admn,, Old Secretariat,
Delhi_110054,

5, Smt, N, Sareen,
Oy, Director of Education (PE4NI),
Chhatrasal Stadium, Model Town.
Oelhi-110009,
(None appeared)

APPLICANT

respcndents

order (oral)

BY HOTJ'BLE MR. S.R, AQIGE. MEMBER (a)

Shri D.R. Gupta presses MA 1777/95 praying for

ulthdr. of O.A. No. 1533/92. HI, pr.y.r i, aliou,.,

and accordingly this 0,A, is dismissed/w

(Dr. rt. WcD/iVrtLLI)
Afen±>er (jJ ' (S,R. AOIGg

Member (a)
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